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My, Speaker: Next question.
Shri 8. M. Joshi rose—

Mr. Speaker: No, Shri Rabi Ray.
next question. How can I call you?
Mr. Hem Barua wanted, Mr. Tapu-
riah wanted to put a question, If I
allow only one and not gllow the
other, I will be found fault with.

Ajitation by All India Rafllwaymens’
Federation

*1294. 8hri 8. M. Banerjee:
Shri Madhy Limaye:

Will the Minister of Raflways be
pleaged to state:

(a) whether his attention has been
drawn to the decision taken by the
All India Railwaymen's Federation in
s Working Committee meeting held
in Bombay on the 4th and 5th May,
1967 to start agitation;

(b) if so, the demands on which the
agitation ig likely to be started; and

{c) the steps taken by Governmemnt
to meet those demands?

The ¥Minister of State in the Minis-
try of Railways (Shr{ Parimal
Ghosh): (a) and (b)., Yes Sir. Ac-
cording to a resolution passed by the
Working Committee of the All India
Railwaymen’s Federation, the Gov-
ernment was considered to have #il-
ed to honour their commitment for
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grant of aatomatio rive in desradgs
allowance. Atcordingly the Wi
Commiitee directeq the m
Undors to olwerve “DEARNESS
ALLOWANCE DAY” on 19567 3l
over the country by holding

ings, taking out processions,
badges and issuing pamphlets ete,

(c)) The report of the Gajendra-
gadkar Commission on  dearness.
allowance is under consideration of
Government and an exchange of
views thereon has also recently taken
place with States’ Chief Ministery,
Decisions agre expected to he taken in
the near future and will be equally
applicable t6 the railway employees.

Shri 8. M. Banerjee: The hon.
Minister is fully aware, more than
me, that the raport of the Gajendra-
gadkar Commission is not being con-
sidered at all by the hon. Finance
Minisier who is not hearing me. So, I
would like ¢o know from the Hon.
Minister whether, in view of this
‘mounting discontent among the rail-
waymen throughout the country, this
has been brought to the notice of the
Finance Minister, ¢o see that proper
discussion takes place between the
representatives of All India Railway-
men's Federation and the officials on
the question of the DA commission
report.

Shri Parimal Ghosh: We cannot
take a unilateral decision in this
matter. The matter has already been
stated on the floor of the House by the
Deputy Prime Minister and the Fin-
ance Minister that he was consider-
ing the matter and having discussions
with the State Chief Ministerg also.
As soon as some sort of g decision is
taken, whatever the decision, it will
be announced on the floor of the
House., whatever may be the decl-
ston. retrospective effect of the syme
will be given to the railwaymen aiso.

Shri 8. M. Banerjee: Is he aware
that one of the long outlhnd!ng d.-
mands of the nllwaymu
appointment of a Wage board
nltimenthuw-nludonthcﬂm
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Shei Parimal Ghosh:
alr conditioned saloons angd passes
are concerned, we have considered
that matter and it g our view that
these things are really essential for
the working of railways, We are not
going to take any decision in this
particular matter at the present mo-
ment.
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The isister o7 BRaliwtys (i
C. M. Poonsths): The ofiice bharers.
of the two respective federations sre-
glving certain facilities, This forms
part of the facility. It is not given to
one federation and denied to the
other,
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Shri C. M. Poonacha: That is being
done. We have mtroduced incentive
scheme in many of the workshops; it
is working very satisfactorily,
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Mr. Speaker: They are already
undertaking it.

Shri Nath Pai: Earlier the bhon.
Minister stated that they were con-
sidering the finalisation of a decision
on the Gajendragadkar Committee’s
recommendations. How far is it true
that among the dangerous ideas with
which the Government is toying, par-
ticularly the Finance Minister, one is
to deprive the working class, that is
government employees, of their legiti-
mate due by imposing on them what
ig called the deferred payment? Is
the Government toying with this
idea? Do they know that the mailway
workers had already rejecteq this
and said that whatever is due to them
because of the rising prices must be
given in cash and not by way of im-
position of the so-called deferred
payment?

Shri Parima] Ghosh: Government
is waiting for the decixion that will’
be taken by the Ministry of 3
Whatever msy be the decision,
railways will implement it.
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Shxi Nath Pai: That was not my
+question—whatever the Finance Min-
ister does, we will aleo be doing. We
know how they work. We know that
there are 1,200,000 employees. Does
he know that the railway workers
have made it abundantly clear that
whatever dearness allowance iz due
to them must be given to them now
t0 meet their present grievanses,
and for the redressa]l of their present
suffering. 1 do not want this laconic
reply: whatever the Finance Minis-
-try does, we shall follow.

Shri C. M. Poonacha: Thig question
has to be viewed and examined along
-with the question of the entire set-up
-of employees under the Central Gov-
ernment. This cannot be discussed
and a decision taken in isolation,
‘Therefore, the matter is being discus-
sed in its entirety, and the represen-
tatives of the Railway Board are
closely associated in these discussions,
and very soon we will come to g deci-
#10r which will, I hope, be to the
satisfaction of the employees, of the
Central Governmenl as wel]l as the
railway employees.

Shri Nath pPai: He said many
things. Is there a proposal, I am
asking what is his reaction? Is there
any reply to that question?” Even eva-
gion should have its limit, He said
whatever ig being said, we ghall con-
gider. I am asking whether there is
any proposal before them that the
dearness allowance will be partly
paid? Is there or is there not, let me
know this. I want the reply.

Shri C. M. Poonacha: There are
several proposals and  suggetions
which are engaging the attention of
the Government at the moment.

Shri S, M. Banerjee TOse—

Mr. Speaker: No; I have not called
him. Shri Fernandes.

Shri 8. M, Banerjee: I am not put-
ting a question; only I want your
guidance.

JULY 31, 1967

Oral Answers 13536

Bir, Speaker: Whatever 1t is, T” ds
not allow it now.
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Shri Parimal Ghosh: It is a fact
that during the time of the budget,
it has been stated that the amount
that will be necessary for the pay-
ment of this dearness allowance has
been earmarked. But as I have esaid,
we cannot take apn isolated decision
on this matter. Whatever decision
that will be taken on the matter by
the Mmistry of Pinance, as soon as
that decision is received. the amount
will be paid and with retrospective
effect.
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Mr. Spoaker: Is there an additional
answer?

Shri C. M. Poonacha: Provision has
been ‘made, as the hon, Member 1is
aware, for paying dearness allowance.
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For the additional expenditure on the
railway employees, provision is also
made, but ag to how this will have
to be paid iz a matter under discus-
gion and that will be decided very
soon, and then the amount that has
been provided for by this House will
be utilised.
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Shri €. M. Poonacha: As I mention-
ed earlier, al} these matters are under
consideration, and a decision will be
taken at a very early date. I cannot
give any further information now
in this regard.

Shri 8."M. Joshi: May I appeal to
the Finance Mnister? Wegsr ¥iNXTW,
o gare facger wifers § fs sz
Faefea At ot ofr ¥ .

Mr. Speaker: He cannot answer off-
hand, He is not able to give a cate-
gorical answer. |

st gRo gwo M : gwr Tl
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Shri C, M. Poonacha: All these are
the subject matter of discussion bet-
ween the JCM machinery and Gov-
ernment. They are discussed in detail
and a decision will be taken very
soon. The representatives of the em-
ployees and the federations concerned
are all well aware of 1it.

Shri Krishna Kumar Chatterjee: In
view of the facts that Railways are a
commercial undertaking and the DA
so far given by the Gvernment 1s not
sufficient to cover the rise in prices,
i1s the Government thinking of sup-
plying food and other essential arti~
cles at subsidised rates to the rail-
way employees, as was done several
years ago, because the prices have
gone up and they will be soaring
higher and higher in the near future?

Shri Parimal Ghosh: Subsidised
food was only introduced during war
tme. We have considered that matter
and it gives rise to s lot of corruption
and other things Considering the
present food position, the railways are

not thinking of introducing subsi-
dised food supply
Mr Speaker: Question 1295  has

been transferred to the 31st for reply
by the Exernal Affairs Minister.

Travancore Titanium Products, Ltd.

+
*1299, Shri A. Sreedharan:
. Shri P, Viswambharan:
Shri Mangalathumadom:
Shri XK. Anirudhan:
Shri P. €. Adichan:

Will the Minister of Industrial
Development and Company Affairs be
pleased to state:

(a) whether Government have re-





